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 CORRECTING  THE  REPLY  TO  UN-
 STARRED  QUESTION  NO.  1306  DT.
 28TH  MARCH,  1985,  RE.  FACILITIES
 OF  IMPOUNDED  DOCK  SYSTEM

 AT  HALDIA  PORT

 THE  MINISTFR  OF  STATE  IN  THE
 MINISTRY  OF  SHIPPING  AND
 TRANSPORS  (SHRI  Z.R.  ANSARI):
 Owing  to  (1५1  tive  operation  of  the  cyclo-
 Styling  machine  two  words  ‘out’  and  ‘no’
 occurring  near  the  right  hand  margin  of
 the  approved  answer  were  not  repraduced
 in  the  English  version  of  the  written  ans-
 wer,  which  were  cyclostyled  and  forwar-
 ded  to  Lok  Sabha.  The  reply  to  the
 question  may,  therefore,  be  read  as
 under  :—

 (a)  to  (d).  “Facilities  for  entry  and
 exit  of  vesscls  from  the  impounded  dock

 system  at  all  hours  and  under  all  condi-
 tions  of  tide,  are  not  availuble  at  Haldia.
 Normally,  vessels  enter  and  leave  the  Hal-
 dia  dock  system  on  high  water  so  that  the
 River  Bars  can  be  ncgotiated  without

 difficulty.  Facilitics  for  exit  and  entry  of
 vessels  into  the  impounded  dock  system
 at  Haldia  is  dependent  on  tide  and  not  on

 impounding  system.

 Haldia  Dock  Complex  was  conceived
 as  an  impounded  dock  system.  By  the

 impounding  systcm  the  level  of  water
 inside  the  dock  is  maintained  at  the  re-

 quired  level  and  does  not  fluctuate  with
 the  water  levels  in  the  river  which  are

 dependent  on  tides.  As  has  been  indicated

 above,  impounding  facilities  are  available
 at  Haldia.  As  such  there  has  been  no
 adverse  impact  on  Shipping  and  Traffic.’’

 12.00  hrs.

 SHRI  BASUDEB  ACHARIA  (BAN-
 KURA):  The  Government  of  India  has
 taken  a  decision  to  cut  edible  oil  quota
 for  the  State  of  West  Bengal...

 MR.  SPEAKER  :  You  give  me  some-

 thing  in  writing.

 SHRI  BASUDEB  ACHARIA:  I  have
 given  a  calling  attention  notice  today.

 MR.  SPEAKER  :  If  you  have  given  it

 today,  I  will  ask  for  the  facts  and  then  I
 will  decide.

 PROF.  K.  K.  TEWARY  (BUXAR):  A
 group  of  foreign  spies  were  recently  arres-
 ted  in  Bangalore.  They  belonged  to  an
 international  group  of  narcotics  and
 spies...

 MR.  SPEAKER  :  Have  you  given  me
 something  in  writing  ?

 PROF.  K.  K.  TEWARY  :  1  have  given
 a  notice...

 MR.  SPEAKER  :  will  find  out.  ।
 think  he  gave  some  notice  yesterday.

 PROF.  K.K.  TEWARY:  They  have
 enticed  some  locul  girls  and  married
 them.  You  will  be  shocked  to  know—it
 has  come  in  the  papers—that  one  of  the
 Amcricans,  Who  has  married  a  local  girl,
 was  blessed’ '  के  के

 MR.  SPEAKER  :  ।  will  find  out.  You
 cannot  name  anybody.

 PROF.  K.K.  TEWARY  :  This  is  a  very
 serious  matter.

 MR.  SPEAKER  ।  cannot  allow
 insinuation  against  anybody.  Not  allowed.

 PROF.  MADHU  DANDAVATE
 (RAJAPUR)  :  What  is  your  objection  to
 marriage  ?

 PROF.  K.  K.  TEWARI  :  They  are  inter-
 national  spies.

 MR.  SPEAKER  :  We  will  find  out.

 PROF,  MADHU  DANDAVATE  :  Why
 is  he  worried  about  other  pcople’s$  marri-

 ages  ?

 MR.  SPEAKER  :  ।  do  not  try  to  inter-
 fere  in  it  either.  That  15.8  personal  matter,

 **  Not  recorded,


